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t[Tue MINISTER or REHABILI-
TATION anp MINORITY AFFAIRS
(Sart MEHR CHAND KHANNA): (a)
to (¢). Claims were registered and
indexed with reference to the FPro-
vinces and the Districts of West Pakis-

tan in which displaced persons left
immovable properties and not with
reference to places in India where

they might have settled after migra-
tion. Rehabilitation grant applica-
tions were also similarly indexed.

The information, therefore, regarding
at |
present residing in Karnal Tehsil who :
or

the number of displaced persons

may have preferred their claims
rehabilitation grant applications for
houses or whose claims or rehabilita-
tion grant applications may have
been rejected cannot be supplied. The
principles governing the rejection or
acceptance of claims or rehabilitation
grant applications are of general ap-
plication and there has been no discri-
Mminatory treatment in the case of
persons who may have settled ~ in
Karna] Tehsil.]

178 to 180. [Transferred to the 9th
September, 1959.]

ISSUE OF CONTROLLED ITEMS TO
GOVERNMENT CONTRACTORS

181. Sarr NAWAB SINGH CHAU-

Will the Minister of WORKS,

Housmneg AND SuppLy be pleased to
state:

(a) whether it is a fact that con-
trolled itemg such as iron and sheets
can be issued either from the Govern-
ment stores or through permits to the
contractors for the execution of Gov-
ernment confracts; and
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(b) if so, whether such items, as’
required in the contracts were issued

to Questions

| to the contractors in the year 1858-59 -

and if not, whether these were delet-
ed from the contracts? )

Tre MINISTER or WORKS, HOUS-
AND SUPPLY (Sur1 K. C.
Reppy): (a) Yes, for the execution of
C.P.W.D. contracts, scarce and con-
trolled commodities, like steel,
cement, etc., are issued either from
C.P.W.D. Stores or against permits
issued to the contractors.

(b) Yes. Such materials were issu-
ed to contractors during 1958-59.
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+[LocATION OF DRUG PROJECTS TO BE
SET UP WITH SOVIET ASISSISTANCE

182. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state:

(a) the progress so far made in
the work of Drug Project Location

+{ 1 English translation.
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